Annexure A

Disclosure of voting activities in general meetings of investee companies in which the insurers have actively participated and voted:

Name of the Insurer: _________________________




Period of Reporting: ________________________      

	Meeting Date
	Investee Company Name
	Type of  Meeting (AGM / EGM) 
	Proposal of Management/ Shareholders
	Description of the proposal
	Management Recommendation
	  Vote 

(For / Against / Abstain)
	Reason supporting the vote decision

	
	
	
	
	
	
	
	

	
	
	
	
	
	
	
	

	
	
	
	
	
	
	
	


Place:






Signature of Compliance Officer

Date:






Name: 

Annexure B

Annual Certificate of Compliance with regard to status of Stewardship Code principles

Name of the Insurer:  ____________________



Date: ___________

Period of Report (FY): ___________________

We hereby certify that the guidelines given on Stewardship Code for Insurers in India by Insurance Regulatory and Development Authority of India are duly followed and all the principles detailed in the guidelines are duly complied with.

Compliance Officer





Chief Executive Officer

(Name and Signature)





(Name and Signature)
